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RAJASTHAN FI.IGH COURT| IODHPUR

STATTIDING ORDER

No.: $E ls.o.lzltgl Dated : 02.07.2019

In supersession of Oder No- 20/5'O./2018 dt. 05.09.2018,

issued earlier in this regard, Hon'ble the Chief lustice has been

pleased to nominate Hon'ble Mr. Justice Alok Sharma, Judge,

Rajasthan High Court, Jaipur Bench, Jaipur as Incharge of

- Mediation at Rajastiran High Court, Jaipur Bench, Jaipur.

BY ORDER

R=uro#?iDrrrN.)

No.Gen/)0431/2008/t9ll Dated : 02.07.2019

Copy forwarded to the following ficr information :-

1, Registmr-Cum-Principal Secretary to Hon'ble the Chief Justice,

Rajasthan High Court.

2. P.5. to Hon'ble Mr. Justice Alok Sharma, Judge, Raias$an High

Court, Jaipur Bench, JaiPur.

ne#$rilrom.l
No. GenDUl3UZoo8/ n*9 lr Dated : 02.07.2019

Copy also forwarded to the folloniing for informaUon and

necessary action :- |
01. The Registrar General, FkrjasUran High Court, Jodhpur.

02. The Regis$ar, (Admn./Vigilance/Examination/Rules/Oassificaton/
ludiciat@C), Rajasthan High Cou*, JodhpurAaipur Bench, Jaipur.

03. O.S.D. (F & I). Rajasthan High Court, Jodhpur.
04. The Member Secrefrry, Rajastran State L€gal Services Nthority,

Rajasthan High Court Building, Jaipur.
05. The Director, Ilajasthan SEte Judlciat Academy, Jodhpur.
06. Alt Sr. Deputy Regishrsi Deputy Regismni, Rajasthan High Court,

lodhpurpaipur Bench, JaiPur.

0Z The loint Secretary, Rajasman State Legal Services Authority,
Jodhpurpaipur.

0S, Atl P.S. to Hon'ble ludges, Rajasthan High Court, Jodhpurpaipur
Bench JaiPur.

09. A.O,l., General Section, Rajasdran High Court, Jodhpur.
10. A.OJ., ClassificaUon (Website), Rajasthan High Court, Jodhpur/

laipur Bench, Jaipur.
11. Regi*rar (H.Q. At New Delhi), Bikaner House, Shahjhan Roarl, New

Delhi-1r.
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